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Demands for Grabts 1985-86 'n respect of Ministry 
of Healtb aDd FamUy Welfare ,otell by Lok Sabba 

No. of Name of Demand Amount of Demand for Amount of Demand for Grant 
Demand Grant on account voted voted by Lok Sabha 

by the House on 25th 
March, 1985 

2 3 4 

Rs. Rs. Rs. Rs. 

43 Ministry of Health 33,3 J ,000 1,66,58,000 
and Family Welfare 

44 Medical and publ ic 52,67,88,000 17,90,53,000 2,63,39,41,000 89,52,70,000 
Health 

4S Family Welfare 18,94,33,000 1,86,33,000 4,44,71,65,000 9,31,67,000 

Ministry of Irrigation and Power 

17.72 brs. 

MR. DEPUTY SPEAKER: The House 
will now take up discussion and voting on 
6emands Nos. 63 and 64 relating to the 
Ministry of Irrigation and Power for which 
:,ix hours have been allotted. 

Hon. Members presnnt in the House 
whose Cut Motions to the Demands for 
Grants have been circulated may, if they 
desire to move tbf!ir Cut MOlions, send slips 
to the table within fifteen minutes indicating 
the serial number of the ,Cut Motions they 
would like to move. These Cut Motions only 
will be treated as moved. 

A list showing the serial numbers of the 
Cut Motions treated as moved will be put up 

on the Notice Board shortly. In case any 
Member finds any discrepancy in the list, he 
may kindly bring it to the notice of the officer 
at the table without delay. 

Motion moved : 

"That the respective sums not exceed-
ing the amounts on Revenue Account 
and Capital Account shown in the 
Fourth column of the Order Paper be 
granted to the President out of the 
Consolidated Fund of India to complete 
the sums necessa ry to defray the char-
ges that will come in course of pay-
ment during the year ending 31st day 
of March, 1986, in respect of the heads 
of Demands entered in the second 
column thereof against Demands Nos. 
63 and 64 relating to Ministry of 
Irrigation and Power." 

No. of Name of Demand 
Demand 

Amount of Demand fo Grant 
on account voted by the 
House on 25th Ma.rch, 1985 

Amount of Demand for Grant 
submitted to the vote of 

the House. 

1 2 3 4 

MIN ISTR, Y OF IRRIGATION 
AND POWER Revenue Capital Revenue Capital 

Rs. Rs. Rs. Rs. 
63 Department of 29,77,31,000 

Irrigation 
4,41,34,000 ],31,18,53,000 13,81,71,000 

64- Department of 38,49,31,000 2,80,76,11 ;000 1,92,46,60,,000 14,S8,02,S6,OOO 
power 
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SHRI M. SUBBA REDDY \Nandyal) : 
Mr. Deputy Speaker, Sir, I would Like to 
bring the follo\\ ing facts to the notice gf the 
Government through you. 

RegardiDg the Demands for lrription, I 
would like to say that these are not appro-
priate. In the Seventh Five Year Plan, these 
have been reduced by seven per cent. 

Whatever it be, more amount has to be 
allotted for the development of irrigation 
which bas not been developed adequately. 
Sbri K. L. Rao, the then lrription Minister 
had prepared a plan for connecting Ganga-
Yamuna-Godavari-Kaveri If these four rivers 
are linked UP. the entire India will be ~ne
fited. Becau~e of thiS, the umty also will be 
improved. Nowadays, the economic condition 
of the country is not sound. Therefore, the 
big schemes may not be talen up soon. So 
far as my knowledge goes, there are several 
incomplete projects in Andhra Pradesh. The 
great man, late Jawahar Lal Nehru, tbe then 
Prime Minister of India, had laid foundation 
stones of Srisailam Project, Nagarjuna Sagar, 
Pocham Padu and several other projects in 
Andhra Pradesh as also of the Seeleru power 
project and Vamshadhara and Somasila irri-
gation projects. All these projects have not 
been ccmpleted. The State Government has 
spent nearly Rs. 30 lakhs on the Vardaraja 
Swamy project which is a medium project in 
my constiutency. Receptly, the Forest Depart-
ment has objected to the construction of this 
project on account of the starting of Tiger 
Project. In spite of of Rs. 30 lakhs having 
been spent on the Vardaraja Swamy Project, 
the Central Government has not given its 
clearance to the cons~ructjon of this project 
which will affect only 260 acres of land and 
that too in one corner, whereas one lakh acres 
of land hal been allotted for the Tiger 
Project. 

Under the Reservoir the ayacut is 20,000 
acres and nur1y 20,000 people were rehabi-
lated there whose properties have gone under 
Srisailant Project. At least for the sake of these 
rebabilitated people's interest, the Central 
Govemment will have to give clearance for 
this project. 

Sir, roprding Srisailam project, the 
reservoir work is complete but aU seven units 
are Dot yet comissioned. Only four units 
are worki .. IU preeeDt, wbic:b will produce 

(fMttmJl) l~J-8f 
electricity to the tuno or 110 mega-watts 
t:a~h. If tbe balance three units are ~ompleted 
and cOIllmissioned~ lhe productive capacity 
of electricity will rise to 70 m. w, and the 
income will be Rs. 50 lakhs daily. Under these 
circumstances if the Government still dclaY&!d 
the completion of the project, it will be a 
colossal waste to the country. It is a nation-
alised profect. Under irrigation there are two 
schemes proposed for Rayalaseema Famin~ 
affected area. The Planning Commission has 
not given clearance for the right Canal but 
no allotment was made by the Centra) 
Government. The Planning Commission has 
not yet given clearance for the left Canal. This 
will go through the forest and supply water 
to Madras for drinking purposes. If tile 
Central Government does not take immediate 
steps to give permission, the supply of water 
to Madras will be inconvenient. 

Sir, you and I will try our level best to 
get the permi~sion for both the States pur-
pose . Yours is drinking water problem and 
our problem is irrigation. Both will request the 
Central Government to taKe immediate action 
to give permission. 

Regarding the Polavaram, this is on the 
Godavari River and is an important project 
for Andhra and Maharashtra. It is meant for 
irrigation a nd power. The Andhm and 
Maharashtra States are utilismg only 10 per-
cent of Godavari water and the rest of 90 
percent is going to the sea. Due to this river 
every year the Andhra Pradesh IS suffering 
from floods and a huge amount is being spent 
by the Central Government. Some, people are 
suffering from floods and some from famine, 
particularly in the Rayalaseema area. Every 
year the Central Government is spending huae 
amounts for engagement of labour at the 
time of famine. On one side is famine and an-
other side is ftood. If the Pol a varam Project 
is sanctioned, both the things viz. the problem 
of famine and floods can be solved. The flood 
water, which may be thus controlled may be 
useful to famine effected area if it is linked 
with the Krishna river. 

In Andhra Pradesh there are three impor-
tant rivers connecting Maharashtra, Karna" 
taka and Andhra Pradesh whicb are Ktishna 
Tungabhadra and Godavan. The w.~s of 
Krishna and Tungabbadra are already exha· 
usted. Tbe Godavari is _ailal* to cover 
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famine affected area like Rayalaseema and 
control of tt,e floods damaged areas, I hope 
the Central Government will consider to sanc-
tion the Project and comp1ete all the projects 
soon for the benefit of the country. But, 
for irngatioD power development will not be 
made liberally and cannot solve the food 
problem even after a hundred years, at this 
rate. The growing population should be 
controlJed by making legislation and not by 
propaganda by wastmg money. 1 feel as a 
former Chairman of the Ziia Pari~had, the 
self-employment scheme and lRDP schemes 
arc colossal waste and tbere is lut of corrup-
tIOn Involved In these schemes. Due to the 
disparity of the schemes many people are 
not satisfied. The amount allocated under 
the above schemes is be 109 misused 
and so there may not be any schemes 
under self-employment and IRDP. It is 
really a wastage of Government money. 
suggest a nd request you to postpone this 
kmd of schemes for a period of three years 
and the amount can be diverted to irrigatlon 
and power to complete pending projects. 

On one occasion the Han. Mmist(..'r for 
Steel declared in the House that the steel 
plant at VJjayanagaram has been stopped due 
to shortage of power. If the steel plants are 
~tarted, ~o many persons Will be benefited 
and such important industries should not be 
postponed, and it is not advisable to take up 
wasteful schemes by spending huge amounts 
for cheap popularity. So, I request the Hon. 
Prime Minister to allot more money out of 
the Plan for irrigation and power. 

Sir, in the end I thank you for giving 
this opportunity to speak a few words on 
this occasion. 

SHRI V. SOBHANEDREESWARA RAO 
(Vijayawada) : I beg to move: 

UThat the Demand Wlder the Head Depart-
ment of Irrigation be reduced to Rc:. 1." 

Failure to achieve the targets fixed for 
providiDl irrigation facilities in the 
country. (1). 

"That the Demand under the Head Depart-
ment of Irrigation be reduced to Re. 1.~' 

Failure to clear the proposed Polava-
ram ProjeGt in Andbra Pradesh. (2) 

"That the Demand under the Head Depart-
ment of Irngation be reduced by Rs. 100." 

Need to construct a reservoir on 
Krishna river t'lelow Nasarjunsagar 
dam and above Prakasam Barrage. (2) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to take up Inchampally multi-
purpose project on Godavari. (4) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

l'!eed to provide funds for moderni-
sation of Krishna Delta SysteJD. (S) 

"That the Demand under the Head Depart-
ment of Power be reduced by Rs. 100." 

Need to pro\ ide funds for renovation 
of Kothagudem thermal power station. 
(14) 

SHRI NARAYAN CHOUBEY (Midna-
pur) I beg to move: 

"That the Demand under the Head Depart-
mant of Irrigation be reduced by Rs. 100." 

Need to construct a barrage on the 
Subernarekha at Bahasraghat in 
Midnapur District, West Bengal. (10) 

SHRI RAM BAHADUR SINGH : I 
beg to move: 

"That the Demand under the Head Depart-
ment of Irrigation be reducedby Rs. 100.'9 

Need 'to provide funds for drainage of 
water and development of Dhurdah 
Chavar in Saran district of Bihar. (11) 

"That the Demand under the Head Depart-
ment of irrigatIOn be reduced by Rs. 100." 

Need to provide funds to drain out 
accwnalated water of Oandak 
River Project in Saran District of 
Bihar. (12) 

"That the Demand under the Head Depart-
mat of Irrigation be reduced by Rs. 100." 

Need to provide funds for drainage of 
water and deveJopme .. t of HardiYa 
Chavar in Saran distrlcl of pi .... (13) 
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"That the Demand under the Head Depart~ 
ment of Irrigation be reduced by Rs. 100." 

Need to take steps to construct em-
bankments on river Ganra from Manji 
to Sonpur to prevent lo"~ of property 
caused by floods in Saran district of 
Biha r every year. (46 ) 

"That the Demand under the Head Dcpart~ 
ment of Irrigation be reduced by Rs. 100." 

Need to take steps to check erosion 
caused by river Ganga in Bihar. (47) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need for early completion of Gandak 
river project. (48) 

UThat the Demand under the Head Depart~ 
ment of Irrigation be reduced by Rs. 100." 

Need to construct embankments on 
Mahi, Sondhi, Daha andBohata 
fivers. (49) 

"That the Demand under the Head Depart-
mant of Irrigation be reduced by Rs. 100." 

Need to take steps to dram out water 
from i:lardla and Dhurdah Chavar. 
(50) 

SHRI PIYUSH TIRAKY: I beg to 
move: 

"That the Demand under the Head Depart-
mant of Irriiatlon be reduced by Rs. 100." 

Need to ensure urigation water for the 
rabi crops dUring non monsoon season 
to North Bengal districts from Teesta 
Barrage project. (16). 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to review ad hoc sharing of 
Teesta waters with BangJadesh. (17) 

"That the Demand under the Head Depart-
ment of Irrigat;on be reduced by Rs. 100." 

Need to approve Kangsabati reservoir 
project submitted to the CantraJ Water 
Commission by the West Bengal 
Government (18) • . 

"That the .Demand under the Head Depart~ 
ment of Irrigation be reduced by Rs. 100." 

Need to provide irription facilities to 
tea gardens in Doars and Tarai in West 
Bengal~ (19) 

"That the Den-and under the Head Depart 
mcnt of Irrigation be reduce by Rs. 100." 

Need to sanction funds required by 
Farakka Barrage Control Board for 
banks I'rotections works. (20) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to provide funds immediately 
for Subernarekha Barrage Project. (21) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to honour the unanimous resolu-
tion of West Bengal Assembly regard-
ing Teesta Waters. (22) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to provide more funds to check 
erosion of the right bank of fiver 
Ganga downstream of Farakka 
Barrage. (23) 

"That the Demand under the Head Depart-
ment of Irngation be reduced by Rs. 100." 

Need to explore ground water in 
Chhotanag~ pur and San thaI Parganas. 
(24) 

"That the Demand under the Head Depart-
ment of lrngatlOn be reduced by Rs. 100," 

Need to estabh~h Water and Land 
Management: Tramang Institutes in 
Cooch-Behar, in North Bengal and at 
Ranchi ill Bihar.f (2~) 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs, 100." 

Need to ensure flow of 40,000 cusecs 
of water in Hooghly during the lean 
period (January to May). 

"That the Demand under the Head Depart-
ment of Irrigation be reduced by Rs. 100." 

Need to ensure availability of watre 
in Ganp basin for irription and 
40,000 cusccs for Calcutta port for 
navigation. (27) 
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'crrhat the Demand under the Head Depart-
ment of Power be reduced by RI. 100." 

Need to sct._up Gas Turbine in D V 
Project on war C footing. (28) 

"That the Demand under the Head Depart-
men t of power be reduced by Rs. 100." 

Need to reonovate and modernise 
Badarpur Thermal Power station 
immediately. (29). 

[Trans/aflon] 

SHRI BRAHMA DUTT (Tebri-Gar-
wal): Mr. Deputy Speaker, Sir, I express 
many tha'lks to you for giving me an oppor-
tunity to sp~ak in this subject. I would like 
to confine rnysdf to the subject of power 
only, bccau~e if I take irrigation and power 
both, it would take a lot of time. Instead 
of electricity, energy can be said to be an 
exact equivalent of the term "power". It 
has a very important role in our life. If 
we want to industrialise the country or to 
raise our agricultural production or our 
standard of living, it is most essential. A 
great leader of the world t 'Lenin' had said 
that revolution meant electrification. If we 
look back to our history of the last 300 years, 
we shall find that the complexion of our 
social structure bas been changing with the 
kind of energy that we have been putting 
to use. When we introduced mechanisation, 
the feudalism came to an end and thereafter 
with the change in the form of energy and 
power, our social structure also changed. I 
am of the view that the way in which we use 
energy, has a great impact on our society. 
The greatest formula of energy given by the 
world scientists was the one which fused our 
spiritualism and science into one. Einstein 
gave a new formula E =mcl in respect of 
energy which is the greatest achievement of 
one time. Whatever progress we see today in 
our ,-ountry is due to our nation-builders 
Pandit lawaharlal Nehru and Shrimati Indira 
Gandhi who paid the maximum attention 
to this field, the proof of it being that when 
tbe country attained independence in 194 7 
and when the Five Year Plans had not 
started, we had a total instaUed capacity of 
1352 megawatts and today it is 42,440 mesa-
watts. One mepwatt of power coats RI. 1 
crorc. Thus, Rs. 40,000 crore. have been 
spent on it. 

Nature has blessed our country with 
unlimited resources. If we look at the 
20,000 feet high Himalayan peak, we find a 
perennial source of power in the shape of 
snow which is inexhaustible. It melts every 
year and we utilise it every year. At the 
lower ranges, there is a very large atrip" 
where we can build micro-hydel power 
projects. We have built somo such projects 
also and if you ba ve been to Badrinatb, you 
miglJ.t have noticed tbat micro-hydel power 
schemes are in operation under the snow and 
glaciers. Thereafter, when we come to the 
third strip at the heiaht of 6,000 to 4 tOOO 
feet. there also we find limitless energy by 
which we can meet the power requirements 
of the country. When we come still dOWlJ-
wards, we come across canals and small 
water falls where again we can set up 
mini-tydel power projects. We get limitless 
power from our plateaus and rivers in the 
South. Apart from this, we have large 
reserves ef coal in our country. We have 
found large reserves and have also created 
large reserves and with that we generate 
electricity. 

I want to make a humble submission 
that we shall have to give more importance 
to the hydel power and we should include 
only those schemes under the hydel power 
projects, which could serve all the three 
purposes. We should increase resources of 
irrigation, potential of irrigation and potential 
of power. Besides, we should control floods. 
The biggest problem in our country is the 
problem of floods and drought due to which 
we suffer a loss of Rs. 500 to Rs. 1000 crores 
every year and we have to provide a larae 
amount of money as relief. We have to give 
a large amount of money as relief against 
floods and drouiht and the only way to 
avoid it is to construct dams across the rivers 
emanating from the Himalayas. We are 
constructing dams in Kashmir, Mizoram, 
Himachal Pradesh. Uttar Pradesh and 
even in Bhutan and Sikkim, as also on 
Teesta river, but the ratio of hydro-electri-
city at present is 34 per cent. The day this 
ratio reaches 40 per cent, most of our pro-
blems will be solved. The difficulty we face 
is particularly more during the peak hours. 

I want to make a submission with regard 
to hydro-electric schemes. Most of them 
are in the Hima.iQu, for which we ba ve not 
conducted a c~ leoloai~aIIWYeY. We 
face DOW problems.. our el\lklMl6 solve 
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them also. Tbere is one place in our Uttar 
Pradesh. Maneki Bhali where so much water 
used to gush out as If it was not a rock but 
a sponge, but that problem also was solved. 

Anoiber thing which I want to say is 
,that the equipment that we have at present 
for digging tunnels is not up to date. With 
tho ~ machines which we ha vet we can 
construct a tunnel only laP h) one metre a 
day. But, now the latC'st machines have 
been developed which can construct tu,nels 
upto 2~ metres a day. Therefore, we should 
modernise them. Schemes 'ihould be prepared 
every year for the new machines to be pres-
sed into services. It has generally been seen 
that on the completion of a scheme. these 
machines keep lying at different places. We 
have not prepared any scheme for their use 
in the future. We shou!d chalk out such a 
phased programme for their use that on the 
completion of a project the mac:1ines could 
be put to use on another scheme. 

I repeat again that we should have 
multi-purpose schemes. In the year 1947, 
Pandit Jawaharlal Nehru had laid the 
foundation of the Yamuna compl.::x, but we 
could not decide for 10 to 12 years as to 
where its barrage should be constructed and 
from where it should be started. Con'iequ-
ently, its cost es~alltltd. Th'.!reafter, we 
constructed five power statIons, but the 
pl~s where a re,serVOlf could be constructed 
for them, falls in fiv~ State4). I would request 
the Central .Government that the shanng of 
waters should be decIded according to a 
national fQTJuula. I a.m not spea.kmg for 
Uttar Pradesh alone, I am talking about all 
the rivers from Assam to Kanyakumari 
including Punjab, Maharashtra and Assam. 
You should decide the sharing of waters on 
t~ balis of a national farmula so that the 
work aD our projects could be done with ten 
times more speed. Generally, ml)st of our 
projects, which are being constructed, are 
based on 'rwn of the river'. Out of these 
projects, some function at 30 per cent 
of their capacity dlld some others run at 
4P Per cent of their capacity. 1 would 
like to submit to you that the day you con-
struct reservoirs on their heads and make 
them l'bulti-purpose.'o scheme, these power 
bouses will Itan generating much more elec-
tricity witltout ar1y additional investment. 
00 comjtlM'i()n of Kisan Project the utiliza-
dOd bf_pacity of thtlse five power houses 
of Jamufta which at present is 40 per cent, 

will rise to 80 per cent and at the same time 
our total capacity will also increase. 

1 want to make a submission about Uttar 
Pradesh. There is a scheme named Tebri 
Dam Project there of 2,000 Megawatt capa-
city. If we are not able to complete it soon, 
its cost will escalate to an extent that we 
shall not be able to meet the additional ex-
penditure. Uttar Pradesh does not have 
resources to complete it even in 20 to 25 
years. We have 30 per cent share in its 
irrigation capacity. We shall have to incur 
this expenditure. Therefore, the Central 
Government and Uttar Pradesh Govern-
ment should jointly construct the Tehri 
Dam Project. ~fany branches of the river 
Ganga and its subsidiaries fall into the 
Tehri Dam, It would not only increase the 
irrgation potential but floods in the Ganga 
will also be checked and at the same time 
2.000 Megawatt of electricity will be generat-
ed. The Government of Uttar Pr.ldesh 
have propo4)ed that it will bear the ent;te cost 
of its 10 per cent share in irrigation, but 
it will give 25 per cent of cost in re .... pect of it, 
share in power and the re';t should be borne 
by the Centre. We want that the sharing 
should be decided on the basis cf a national 
formula. My humhle rcque~t is that a 
decision in thil) regard should be taken soon, 
as the delay ic; causing problem,. 

A large area of land, i.e.. 20 to 25 
villages are likely to be submerged under this 
Dam. The \l. hole of I ehri city will be 
ruined. A problem will be created when the 
people are asked to evacuate. Developmental 
works have cume to a standstiH there. t 
want to request you that the human factor 
should be kept in view while implementing 
tbe thermal and hydel power projects. 
Attention should be paid towards rehabIlita-
tion of the people who are likely to be dis-
I>laced from there. Liberal facHities should 
be given to them at the place~ where they 
are rehabilitated. They should be provided 
with all the fac i1ities there. 

Now, 1 want to make some points with 
regard to thermal power stations. In our 
country. the average of 'plant load factor' 
of our thermal power stations in SO per cent. 
As a result of the steps taken by the Govern-
ment during the last 2 to 3 years, this plant 
load factot has increased, which is welcome. 
We have made provision for renovation and 
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modernisation of the old power houses .. 
Amo,ements for the supply of coal have 
been made. I welcome all these steps. 
But, this scheme of Rs. 500 crores for reno-
vation and remodelling should be imple-
mented vigorously. Not only there is need 
to vilorously implement it, but our Depart-
ments of Coal, Power, Petroleum, Railways 
and the Heavy Industries will also have to 
work in coordination with one another. 

I want to urge that the coal factor should 
be looked into. I would like to give you an 
exemple. I was reading that in the Thermal 
Power House in Obra, 10 kilogram coal per 
kilowatt hour is consumed, in Rarnagundam 
it is 6 and in Farakka it is 9. Either it is a 
printing mistake or we are getting Jhingurta 
coal whereas we should get coal from Bina 
or Jayant which we are not getting. In this 
way, we are consuming coal ten times more. 
With this coal, we ~an increase our power 
prodUction and reduce the cost of production. 
We should enforce joint a inspection system 
strictly and increa~e the availability of wa-
gons. But I would like to say that B.H.E.L. 
will have to make more efforts. I agree that 
the industry of the country should progress 
~ut there are generic problems in all the 
power stationc;. We should remove the 
Inanufacturing defects. BHEL should make 
arrangements for the after-sales service. You 
may place orders worth Rs. 400 erores out of 
500 crores to BHEL. BHEL should consti-
tute a task force. Appropriate parts should 
be supplied for lnstrumente; Limited, Kota. 
Coal of good qUllity should be provided at 
the appropriate time. What happens dur-
ing the rainy season? The Hon. Minister 
was saying that so much coal was produced 
that there were not sufficient parties to lift 
the coa1. We cannot understand why there is 
shortage of coal where we require it. When 
we ask the reason for that we are told that 
it is due to the shortage of wagons. ] n thie; 
way, a vicious circle is form~d. This situa-
tion should be .remedied. 

I would particularly like to welcome the 
rural electrification schemes which have been 
completed. The Rural Electrification Cor-
poration has done commendable work. They 
have improved their financial policy and made 
it more liberal but I would like to urge that 
rural electrification bas no meaning if we 
carry out electrification in accordance with 
lb. detillitioDS of the C.E.A. So 10118 as tbe 

Harijan bastis and mohaUas are without 
electricity, there is need to improve the sys'" 
tem. For this purpose, the schemes are there 
with you aDd you have invited schem\.~ from 
every State. The need is to carry out strict 
monitoring and get them implemented. You 
have mentioned about the Single Phase Cana-
dian System through which electricity will be 
supplied or the Two Phase supply system in 
Uttar Pradesh but if you cannot supply elec-
tricity for lighting from 6 O· clock to 10 O' 
clock at night then we shall not be able to 
use it for radio, T.V. and for lighting. So, 
there is urgent need to make a qualitative 
improvement. It should be done immediateJy. 
Good work has been done in respect of rural 
electrjfication. 

You have mentioned about setting up of 
gas-based power plants. Work on it should 
be started so that gas is put to use. Gas 
plants have been set up at Oraiya and at 
other places. The Hon. Minister, Shri Vasant 
Sathet has just mentioned that they are going 
to set up power plants of 250 MW each for 
industries at places having industrial com-
plexes. Power intensive industries like the 
aluminium industry should be allowed liber-
ally to set up such power plants. In the case 
of BALCO, HlNDALCO or NELCO we arc 
not able to utilize their full ;apacity due to 
the non-availabity of captive power plants. 
We have to import these thing~. If we solve 
this problem facing these big industries, we 
shall be able to supply power to villages and 
to the small scale:: industrie~. Otherwise, 
small industries are ruined. 

1 want to make another submission. 
Agriculture needs power during certain speci-
fic hours. It needs more power during Novem-
ber .. December at the time of Rabi sowing 
and durins April-May at the time of harvest· 
ing. Efforts should be made to distribute 
power on rational basis .. It should be met 
through the national grid. The concept of 
national grid is very good. It should be 
implemented strictly. The State Governments 
should also be informed about it. The Hon. 
Members should persuade their respective 
State Governments to agree to this proposal 
so that power is equitably distributed and the 
concept of national grid is implemented. 
Here, I would )ike to refer to the report of 

,the Rajyadbyksha Committee. More than 
300 recommendations have been made by it. 
About 150 recommendations have been accep-
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ted titl today. 1 do not know how many 
~Wl'encftt'flons h~~ ~eh '~n\et\\ed. 
We have ndt seen Ii better r~ort. We sfiOllld 
tfib some deckion thereon. Iltiportant 
dtfclsl0fts have been taken in tht Powet 
Mtnjst~'s COftferente held here. These 
Shotl\d be irt\t'temehted. If we 'Wal1t tb enter 
the 21~t centu¥y Ih\d make fUrtfttr progtess ttl 
the ~d ()f fliriebltufe, we ha,+e unttrnited re-
sourt1es and ~rgy~ The RAilvvsy Ministry, 
the Hea'¥'y Indtritty Mitllstry ahd Irrigation 
Mlnistry and tbe totd Ministry shou'd co-
oPerate with the Pbwer Ministry so that the 
gtJuntry could be modernized and we may be 
able to auhieve Our ;Oal. 

[Eng/Hill 

SHRI BHOLA NATH SEN (Calcutta 
SOUth): Mr. Deputy -Speaker, Su, I not only 
suppOrt t'le Demand~ tor Chants relating to 
tbe Ministry of lrriglltion and Poower but I 
also congratulate the Government for making 
improvement in the power situation by very 
effective means. In fact, I find from the Re-
port that the capacity additlOn In 1984-85 
was 3,080 megawatts and the new capacIty 
injection in the Sixth pJan would aggregate to 
14,000 megawatts. A capacity of 4,500 mega-
watts is being planned for 1985-86. The 
plant load factor has been increased from 
47.9 per cent to SO per cent in 1984-85. The 
achievements of the three super planb, 
namely, Korba, Singrauh and Ramagundam, 
are also very attractive to note. they are 
running with about 3,000 megawatt capacity. 
But the position does not end there. What 
Mf>pens is this. The Central Government 
produces only 15 or 16 per cent of the total 
power produced in this eOUntry, abd the bala-
nce of about 80 per cent is being produced by 
the State sector. Tbt subject of electricity is 
in the Concurtent ' ... ist and, therefore, bOth 
tbt Centre and the States can do it. But it 
lo happetls, for historical ttasons or other-
wise, that 80 per cent' of power I~ being pro-
duced by the State !tCtor. I was looking itlto 
the t'iiur~ that ha'¥e bten sUpplied to us. I 
was satptised to see such a ptlSitiOn tbat to-
day When in O.P. the number Of villa~es 
which1\a¥t ~n electrified is 6(),863 , In West 
Benp1 the number or villages electrified is 6fily 
18;6!$S. West Bedp.l eornes in the t 1th 
~ition. Regarding rural electrifictUiOn, 1 
read in t~ papers 'tbe dtittr day that trOles 
'and mtes of tvpees Yetnatned unQtUi-
sed ddrtna tht til'lt four )ftts of the 'Sbeth 

(G4".,.I) }g'S-16 

Plan period; the money has boeo diVOl1od 
artd bas not been used (aT J'u1.a1 oIecariti{;6UoIl 
ill West &nsal. Tbere was no dearth 01 
rhOrtey, there was DO question of aay defauh 
on tbe Part of the Central GO'tcrnment. but 
the State Government havina aot tbe mODe), 
could not even lltilise that. When we Setl 
tbe positIon in respec:t of pumpsets eDeraiscd. 
we find that West Bengal's position is dis-
mally low: the number of pumpsets t.ba' 
have been energised as on 31st January, 1985. 
is 32.951 whereas in Tamil Nadu it bas been 
to,~,9r4. h,s a matter or shame. That 15 

why, perhttl')s, we find that the opposition 
~nc"'-es ate almost empty; perhaps they do 
t10~ want to fate us .. 

SHIn NARAYAN CHOUBEY (Midna-
pore) : As if your benches ar~ full. 

SHRI BHOLA NA TH SEN : The worst 
performance of West Bengal in the ma.tter of 
production of electricity is well l.nown now. 

No industry can develop and no coun-
try Can progress witbout power. Money 
was forthcoming and money was there. YO\) 
will see bamboo pllrs. You Will see the 
cables also but they cannot work. the 
machine as there is no f'lectllclty. In Ivllaaes 
after villages for 7 1/2 years thiS is the state 
of affairs in Bengal run I by our left-front 
government. ThC'y have time only to do 
propaganda against tbe Centre and tbey con-
tinue only by making false prolmses .••• 

(Interruptions) 

During Dr. Sidhartha Shankar Ray's rcaime 
we have electrified over 13.000 vil1aaes 
whereas they have done only SOO viUaacs. 
Money Was not the constraint. They know 
that. In 1973 the Kolagbat power plant was 
sanctiot1ed and the work was to start. From 
1973 till 1985 only one unit bas started after 
10 years of work, hard work by the left 
front lovernment. God alone knows when 
tbe other two unit will come into being. 
The normal target date is 7 years. It has not 
come up. In 19'84 all the three had to be 
compl~ted, but it was not done. There is no 
explanati6n. Sir, what is loing on in my 
~tate is sbeer politics, sheer villfication and 
11011tic~ is not only goit" on in the pl",ot but 
a1so in the cJepartme!\tt llnd an the ~io'tc 
there ;s interference wltb the elctrica) 
etigih6ers. 'ttiete is ... ..,.ot in_ru!ace 
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from. above and peQple 'Y~n bav.e to be 
"",,,orbed whe'tbtr Yt1U Want fhem or not. 
People will have to be ttansferred from one 
plant to another. The sole obJcct was to give 
as much harassment as possible. 

(Interruptions) 

I am fully aware of what is goillS on there, 
aftd how n\any tithes 'Board has been changed. 
They cannot find anything. The engineers are 
unhappy. The wotkers are unhappy and 
there is constant interference from the 
Writer's Building, the headquarters of the 
State Government. Rampant trade unionism 
is going on and it is going on to such an 
extent as to bold the country to ransom. 
Nobody will be punished. No discipline is 
there. I request the Minister concerned to 
look into the RlAtter why the PLF is not 
coming up. 

West Bengal is suffering from want of 
electricity. The PLF IS not coming up. 
Crore4) of rupees have been allowed to go 
wao;;te and villages not electrified. I reque~t 
that in such circumstances there must be a 
greater degree of control and it should be 
secn that no political consideration enters 
into the electrical arena. This is our life 
lll1d soul. No politics shOuld enter this field. 
Workmen and engineers should be given a 
free hand. I suggest that there should be an 
all India Service of Engineers-an All India 
Service of Engineers and they should be 
trained properly to man the power "Iants all 
over India so that we do not face a shortage 
of power at the turn of the century. 

So that they can do their work without 
any in&erference from the political bosses 
who only want to rema.in in power "itbout 
going anything as happening in West Bengal. 
It is a matter of shame that West Bengal is 
lagging behind and they blame the Centre 
and otfter factors. We are losing our indus-
'try. We do not have any industry. Every 
industry f~ becorninl sick. Who is responsible 
for that ? They 1lte making only cOtTlplaints 
d'ther qainat tbe Centre or apinst other 
atl'ttmrities 1itc"e Coal, Jilailways, etc. 
(/lttm'UJlti"hS) 

1 say tbat inefficiency, negliaence, 
corruption aDd indiscipline at !he power 
~ts are responsible for this displ81 picture 
in West 1jlengll today and dally we are bavq 

(~41) JIBS.86 
power-cut there. ~vorY4a,y!pc" is a M" 
cut. Tbe city of ,,~s-CaJcuUa-tbe ~t 
city in India aoes daJ"k every niabt for f\~" 
together. 

(Interrupt ions) 

SHRI SAIFUDDIN CHOWDHt1R.Y: 
Sir, I rise on a point of order. 

MR. DEPUTY SPEAKER: You 
speak wben you aile caUed. J will be allowing 
you to speak. Please sit dowfl. 

SHIU BflOLA NATH SEN : In 
January all the power plants failed. Tbe 
Bamdel thermal PQwer plant aad Sant1W4ib 
were in trouble. Further, ..sir, ,bow i$ it tlld 
the estimate of short-fall djffers. The fipres 
given by the Central Electri~jty Authority 
dltTer from the one given by the bureau 
crats of the State Government or the State 
Ministers concerned. Why is there this 
difference ? How can one calculate it 
correctly. (Interruptions) 

SHRI NARAYAN CHOUBBY: Our 
figures are correct. 

SHRI BHOLA NATH SEN: I am 
sure when I -was the leader of the party in 
Assembly at that time-even when I was the 
Minister-I had asked for physical verifica-
tion of the stocks. 

Sir, corruption is going on thore and 
only some people are transferred. Have ~ 
e\er done physical verification of stocks? 
(Interruptions) 

SHRT S. JAIPAL REDDY: Sir. I 
rise on a point of order. Mr. Deputy 
Speaker, Sir, can we discuss the performance 
of a State Government in the Parliament 
without a substantive motion? (1Ilte..,.lIptions) 

MR. DEPUTY SPE,AKER: He is 
telling generally. Please sit down. This is 
Dot the way. (In,.,,,,ptlons) 

MR. DEPUTY SPEAKER : If there is 
anything objectionable it will not go on 
record. 

SHit} S. JAIPAL ll!D1>Y: Anything 
which conts ins reference to the performaftCe 
of West Bc_~pmeN or West Beopl 
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Electricity Board should not be allowed to 
SO on record. Mr. Deputy Speaker: Not 
like tbat. There is no point of order. 

(Interruptions) 

MR. DEPUTY SPEAKER: There is no 
paint of order. 

(Interruptions) 

MR. DEPUTY SPEAKER: All of you 
may please Sit down. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : Sir Members on \-loth sides would 
be happy to know that D. V. C. from today 
is giving more power to Calcutta city because 
there is shortage. 

(Interruptions) 

MR. DEPUTY SPEAKER: Please wind 
up. 

SHRI BHOLA NATH SEN: The DYC 
gives 98 M. W. They cannot tak.e power be-
cause Dye wanted money to be paid for 
supply of power. Money will not be paid, 
and power will not be given! This IS what IS 

goina on there. They wlll not pay money 
that is due to them. This IS the position. 

SHRI NARAYAN CHOUBEY : Why 
should they blame that West Bengal Govern-
ment for every thins '! This IS not fair. 

( In terruprions) 

KUMARI MAMTA BENERJEE : Please 
don't disturb him. 

(Interruptions) 

MR. DEPUTY SPEAKER: Please restrict 
your speech. Don't go into It too much. 
Please wind up. Generally you can speak. 

KUMARI MAMTA BANERJEE : This 
is Lot Sabha. He is speaking as Member, 
Lok Sabba. 

(lnterrup t Ions) 

MR. DEPUTY SPEAKER: Please wind 
Up. The time is over. 

(Interruptions) 

KUMAR! MAMTA BANElUEB Let 
him take one minute .• 

SHRI BHOLA NATH SEN May I 
speak? 

(Interrupt ions) 

MR. DEPUTY SPEAKER: Order, order. 

It'is only too much disorder. 

Now, Mr. D. P. Yadav. 

Mr. Sen that is enough. Please sit down. 

KUMARI MAMTA DANERJEE : Please 
allow hIm to have his say. 

MR. DEPUTY SPEAKER: Mr. Sen, 
you have already taken a long time. If you 
want to fimsh, 1 wi1l give you one minute 
That is all. Please wnid up. 

(Interruptions) 

MR. DEPUTY SPEAKER: No diSCUS-

sion like this. I will not allow. Let the Hon 
Member please wmd up. 

SHRI BHOLA NA TH SEN : I would 
like to bnng this to the notace of the Bon 
MiOlster. The State Electncit)' Boalds are not 
domg as well al> the Central proJects. Just be-
fore last general electIon there wa~ no problem 
fe-gardmg power; but immediately thereafter 
load-shedding started. 

( InterruptIOns) 

MR. DEPUTY SPEAKER: Please wind 
up. You have taken a long time. The time is 
over. Please wlOd up. 

( Interruptions) 

SHRI BHOLA NA TH SEN : 1 wish to 
bring one thing to the notice of the Hon. 
Minister for his consideration. Gas is expec-
ted to be used for production of energy. It 
should be used in larger quantities. Further, 
public undertakings and private undertakings 
should be ask.ed to provide captive plants for 
their own uses. In the jomt sector also, 
enersy should be allowed to be produced for 
public consumption. We are actually using 
power packs in almost every house; it bas 
become almost a cottase industry in West 
Beolal. 
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J8.00 brs. 

MR. DEPUTY SPEAKER : Mr. Sen, 
you may give all other points in writing to 
the Hon. Minister for his consideration. 

SHRI BHOLA NATH SEN : I think we 
can do it here also as is the practice in 
Washington where the speeches are given in 
writing. 

MR. DEPUTY SPEAKER : Mr. D. P. 
Yadav to speak. 

SHRI D. P. YADAV (Monghyr): Mr. 
Deputy Speaker, Sir, I rise to support the 
Demands for Grants of the Ministry of Irri-
gation and Power headed by the two able 
Ministers like Mr. Shankaranand and Mr. 
Arun Nehru. Today, it is not the first time 
that we are discussing irrigation and power 
systems in the country in the Parliament. We 
have had enough detailed discussion on these 
subjects on the floor of this House and we 
treasure it. 

Mr. DEPUTY SPEAKER: Mr. Yadav, 
you may continue tomorrow. 

[English] 

BUSINESS ADVISORY COMMITTEE 

Fifth Report 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS ~SHRI H.K.L. BHAGAT) : 

Sir, I beg to present the Fifth Report of the 
Business Advisory Committee. 

[English] 

PAPER LAID ON THE TABLE-Contd. 

Notification under Central Excise Rules-J'44 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI JANAR-
DHANA POOJARY) : I beg to Jay on the 

. table a copy of Notification No. 107!8S-CE 
(Hindi and English versions) published in 
Gazette of India dated the 16th April. 1985 
certain amendments to Notification No. 68/ 
83-CE dated the 1st March, 1983 so as to 
fully exempt tractors of Draw Bar Horse 
Power not exceeding 25 from the whole of 
the duty of excise leviable thereon as against 
the existing exemption in respect of tractors 
of Draw Bar Horse Power not exceeding 12, 
issued under the Central Excise Rules, 1944 
together with an explanatory memorandum. 

18.02 hrs. 

The Lok Sabha then adjourned till Eleven 
of the Clock on Wednesday, April 17, 

1985/Chailra 27, 1907 (Saka) 


